FORM B
PUBLIC ANNOUNCEMENT

[Regulation 12 of the Insolvency and Bankruptcy
Board of India (Liquidation Process) Regulations, 2016

FOR THE ATTENTION OF THE STAKEHOLDERS OF

Y.PANI AND COMPANY PVT. LTD.
PARTICULARS DETAILS

. NAME OF CORPORATE DEBTOR Y.PANI AND COMPANY PVT.LTD.

2. Date of Incorporation of Corporate Debtor: 15/01/1990

3

Authority under which Corporate Debtor  RoC-Cuttack
- is Incorporated/Registered

1. Corporate Identity No. / Limited Liability  U749990R1990PTC002412
Identification No. of Corporate Debtor

5. Address of the registered office & orincipal A-1, Banaphoo! House, Budha Nagar,

office (if any) of Corporate Debtor Bhubaneswar, Od|sna 751006
3. Date of closure of Insolvency 126.09.2022
'Resolution Process | | B
7. Liquidation commencement date ‘Date of Pronounce of Order : 31/10/2022
| of Corporate Debtor ] [Order received on 2nd November 2022]
3. Name & Registration Number of Insolvency UMESH CHANDRA SAHOO
Professional acting as Liquidator | Regn. No: IBBI/IPA-002/IP-N00621/2018-19/11855
3. Address and Email of the hqusdator Plot No.04, 2nd Floor, Snowdrop Apartment, Cuttack
as registered with the Board Road, Jharpada, Bhubaneshwar- 751006, Odisha
Email: info@nayadarshan.com
0. Address and e-mail to be used for Plot No.04, 2nd Floor, Snowdrop Apartment, Cuttack
correspondence with the liquidator Road, Jharpada, Bhubaneshwar- 751006, Odisha
| 'Email: ypani@nayadarshan.com
1. Last date for submission of Claims 30/11/2022

\otice is hereby given that the National Company Law Tribunal Cuttack Bench, Cuttack has ordered the
;ommencement of liquidation of the Y.PANI AND COMPANY PVT.LTD. on 31/10/2022 [Order receive
n 2nd November]

"he stakeholders of Y.PANI AND COMPANY PVT.LTD. are hereby called upon to submit their claims witt
yroof on or before 30th November 2022, to the liquidator at the address mentioned against item No. 10.

'he financial creditors shall submit their claims with proof by electronic means only. All other creditors ma:
submit the claims with the proof in person, by post or by electronic means. e

Submission of false or misleading proof of claims shall attract penalties. ” 13 :‘,‘,m‘ T'
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